
MASTER  CIRCULAR 
ANNEXURE    IV 

Credit Flow to Minority Communities 
 

List of Circulars consolidated in the Master Circular 
Sr.  
No. 

        Circular No.    Date               Subject 

 1. RPCD No SP.BC.4/PS.160-86-87 24.07.86 Credit facilities to Minority Communities 
 2. RPCD No.SP.BC.97/PS.160-86-87 29-07-86 Credit facilities to Minority Communities 
 3. RPCD No.SP.1378/PS.160-86-87 09.01.87 Credit facilities to Minority Communities 
 4. RPCD No.SP.1563/PS.160-86-87 11.02.87 Credit facilities to Minority Communities 
 5. RPCD No.SP.BC.75/PS.160-86-87 08.04.87 Credit facilities to Minority Communities 
 6. RPCD No.SP.BC.14/PS.160-87-88 31.07.87 Credit facilities to Minority Communities 
 7. RPCD No.SP.374/PS.160-87-88 31.07.87 Credit facilities to Minority Communities 
 8. RPCD No.SP.BC.45/PS.160/87-88 16.10.87 Credit facilities to Minority Communities 
 9. RPCD No.SP..BC.55/PS.160-87-88 02.11.87 Credit facilities to Minority Communities 
10. RPCD No.SP.BC.56/PS.160-87-88 02.11.87 Credit facilities to Minority Communities 
11. RPCD No.SP.649/PS.160-88-89 27.09.88 Prime Minister’s 15-Point Directive about 

Welfare of Minorities 
12. RPCD No.SP.BC.46/PS.160-88-89 17.11.88 Credit facilities to Minority Communities 
13. RPCD No.Stat.BC.66/Stat-20(CB)/ 

88-89 
21.01.89 Credit facilities to Minority communities 

14. RPCD No.LBS.BC.121/LBC.34-88/89 07.06.89 Inclusion of representatives of State 
Minority Commissions/Boards or State 
Minorities Financial Corporations and of 
SC/ST Corporations in the DLRC and 
SLRM  

15. RPCD No.SP.BC.37/C.453(U)89-90 03.10.89 DRI Scheme – Routing of Advances 
through State Minority Finance/ 
Development Corporation 

16. RPCD No.SP.BC.124/PS.160-89-90 26.06.90 Credit facilities to Minority Communities 
17. RPCD No.SP.BC.80/PS.160-92-93 10.03.93 Credit facilities  to Minority Communities 

–  
Quarterly Statement 

18. RPCD No. SP.1934/PS.160-92-93 22.06.93 Credit facilities to Minority Communities 



19. RPCD No.SP.BC.17/PS.160-93-94 10.08.93 Credit facilities to Minority Communities 
–  
Training to Staff 

20. RPCD No.SP.BC.32/PS.160-93-94 06.09.93 Credit facilities to Minority Communities 
– 
Revised Format 

21. RPCD No.SP.BC.50/PS160-93-94 13.10.93 Credit facilities to Minority Communities 
– 
Revised Format 

22. RPCD No.SP.BC.83/PS.160/93-94 07.01.94 Credit flow to Minority Communities – 
Quarterly statement. 

23 RPCD No.SP.BC.166/PS.160-93-94 `15.06.94 Credit facilities to Minority Communities 
– 
41 Identified Districts 
 

24. LBS.BC.29/02.03.01-94-95. 
 

31.08.94 Inclusion of representatives of State 
Minority Commission/Boards or State 
Minorities Finance Corporations in 
SLBC. 
 
 

25. RPCD No.SP.BC.79/09.10.01-94-95 09.12.94 List of Specified Minority Communities – 
Inclusion of Buddhists in place of Neo-
Buddhists 
 

26 RPCD No.SP.BC.33/09.10.01-96-97 07.09.96 Credit facilities to Minority Communities 
– Quarterly Statement 
 

27. RPCD No. SP.BC.43/09.10.01-96-97 10.10.96 Credit Flow to Minority Communities – 
Compendium of Instructions  
 

28. RPCD No. SP.BC.108/09.12.01-96-97 28.02.97 National Minorities Development and 
Finance  Corporation (NMDFC) 
 

29. RPCD No.SPBC.13/09.10.01/01-02 13.08.01 Credit facilities to Minority Communities- 
Evaluation Study 

30. RPCD No.SP.1074/09.10.01-2001-02 21.01.02 Enhancing   Credit Flow to Minority 
Communities 
 



31. RPCD No.SP.BC.62/09.10.01 
/2001-02 

04.02.02 Enhancing   Credit flow to minority 
communities 
 

32. RPCD.SP.BC.No.22/09.10.01/ 2006-07  1.9.2006  Prime Minister's 15 Point Programme for 

the Welfare of Minorities 

33. RPCD.SP.BC.No.83/09.10.01/ 2006-07  27.4.2007  List of 103 Minority Concentrated 

Districts having at least 25% minority 

population, excluding those States/ UTs 

where minorities are in majority  

( J &K, Punjab, Meghalaya, Mizoram, 

Nagaland & Lakshdweep) 

  
 




